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(b) Tbe Appendix: 1I.A qualified 
Clerk.s Grade II are promoted as Clerks 
Grade according to the quota of 
vacancies reserved for them as and when 
slich vilcancies IIrise. 

Floods in West Bengal nnd Relief 
Operations 

2177. SHRI SAROJ MUKHERJEE: 
Will the Minister of IRRIGATION AND 
POWER be pleased to 3tate : 

(a) 'II hether Governmen t have I\~sessed 
tbe total loss sustained by ths people' of 
West Bengal due to floods in the year 
1970 ; Ilnd 

(b) the steps taken b~ Government to 
as~ht the victims of flood? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KlJREEL): (a) 
According to the assessment made by the 
Government of West Bengal, the total 
dllmage due to fi(lo<is in the State during 
the year 1970, waS Rs. 87 crores. Out (If 
tbis, the damage to crops, houses lind 
public utilities was assessed as Rs. Gl 
crores, R~. II cmres and H s 15 crores 
regpectivcly. 

(b) The Government of West Bengul 
carried out rescue and relief operations 
in the fllJuJ affected ar.::a~ oblainilli the 
assiitance of the army allthoritie~ whcrever 
necessar~. Assistance given by the State 
Government to the flood victims included, 
sanction of gratuitous relief, house 
building loans, test relief works, rehabili. 
tation agsistullce to non·agriculturist 
families, s\lp\,ly of medicines. provision 
of drinking water, book grants, remissiOJl 
of fees, cattle plll'chllse loans, taccavi 
loans etc. 

Thc Cent rill GO\'crnmcnt fl,avofinQncial 
"~lIhtonc. of Hs. lX.91 (~rOre5, to the State 

Government towards flood relief e-:pendi-
ture during 19iO.71, ba~ec1 nn the Jt'com-
mendations of the Central 1'e(l[l1, which 
made an 8','cssmer:t of the flood damage 
and extent of relief measures in the State 
during the 1970 floods. In addition, the 
Central Government gave Rs. 5 crores to 
West Bengal Government, as short·term 
loan for the purchase of seeds, fertilisers, 
etc. 

nunnhlg of Trains with Diesel Engines 
In Kernls 

2178. SIIRI PIIOOL CHAND VERMA: 
Will the r\lini~ter of RAILWAYS he 
plt'asecl to st3te : 

(a) whetber there is any proposal 
under Government's consideration to use 
diesel engines for running trains in 
Kernla; and 

(b) if so, when the proposal is likely 
to he implemented? 

THE MINISTER OF RAILWAYS 
(SHRI HANIJMANTHAIYA): (3) and 
(b). A large number of goods trains and 
three- Mail/Express trains funning into 
Kerala are already dieselised. More trains 
!tfe 'programmed to b. dieselised' in Kerala 
clu[Jng the Fourlh Plan us parl of a phased 
rrogr:Jlllll1e for dieseli~alion. The allot. 
ment of .diesel locomotives will depend 
"POll tilelr availability and the relative 
operating reCJllirements for the various 
sections. 

Bnok valu .. of Light Ral1~'ays 

2179. SHRI .lYOTIRMOY DOSU 
\\ ill til" Millist('r or RAILWAYS be 
I"k.l,,,cll() ,tale the preSent Iwok value of 
th" I [o\\'rah-r\ Illt~ ,,!lei H.owrah-Shcilkhala 
Light R:ti~way~ OWllcd and controlled by 
M/~. Mllflill Rmn nnd Company'! 

TIlL MI"ISTI:R or RAil \\'\Y:,; 
(SIHH IIA.NIMANTHAIYA) : The How. 
IlIiI.Amta I i!,!hl Railway is 'owned by the 




